HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH

NOTIFICATION
No.104 Dated: 01.06.2026

In exercise of the powers conferred under Rule 3-A (vi) of Chapter-6,
Part-B, Punjab and Haryana High Court Rules and Orders, Volume V, Hon’ble
the Chief Justice has been pleased to include the name of the 189 Advocates
mentioned as below, on the Roll of Advocates with effect from date of this
Notification.
2. The Roll of Advocates is valid for a term of Five Years from the date
of this notification or for such term as extended by Hon’ble the Chief Justice. The
application for renewal of name on the Roll of Advocates shall be required to be
filed along with requisite certificate from the Bar Association/Advocates
Association, Punjab and Haryana High Court or from the Registrar General of
Punjab and Haryana High Court, as and when required.
3. As per Rule 3-A (i) of Chapter 6, Part-B, Punjab and Haryana High
Court Rules and Orders, Volume V, unless the Court grants leave, an Advocate
who is not on the Roll of Advocates in the Punjab and Haryana High Court, shall
not be allowed to appear, act or plead in the Punjab and Haryana High Court as
the case might be unless he /she files appointment alongwith an Advocate who is
on such roll of Punjab and Haryana High Court.
4. It is mandatory by the Advocate to mention the Number on Rolls
(NoR) as assigned in Column No. 2 of the Ilist below in all
petitions/applications/vakalathama etc. wherever the signature of an Advocate
appear.
5. The request for making correction/change in the particulars on Roll
of Advocates can be made to the Registrar General of this Court.
0. Name of an Advocate can be removed, either temporarily or
permanently, from the Roll of Advocates on the following grounds:-

(a) if he/she ceased to practice;

(b) if he/she is disqualified as an advocate by the Bar Council;

(c) if he/she is found guilty of mis-conduct of Court or otherwise;

(d) if he/she is convicted of an offence involving moral turpitude or for
contempt of Court;

(e) if he/she has migrated from India;

(f) if he/she changes place of practice from the Chandigarh, District
Mohali and District Panchkula;

(g) if he/she has expired;

(h)  on his/her request;

(i) on any other ground as deemed fit by the Hon’ble the Chief Justice
or any other competent authority to be appointed by the Hon’ble
Chief Justice of High Court of Punjab and Haryana for this purpose.



Sr No, | Number on Rolls | Name of Advocate (Sarv Shri) | Father’s Name (Sarv Shri) | Enrolment Number
(NoR)
1 PH260259 Aarjav Jain Raj Kumar Jain PH-3665-2024
2 PH260260 Aaryan Kargwal Madan Lal Kargwal PH-5929-2022
3 PH260261 Aashish Sood Sandeep Kumar Sood PH-8338-2025
4 PH260262 Aayush Satish Kaushik PH-360-2021
5 PH260263 Abhay Chawla Amit Chawla PH-5665-2025
6 PH260264 Abhinav Bishan Dass PH-11627-2025
7 PH260265 Abhinav Singh Avtar Singh PH-2507-2024
8 PH260266 Abhishek Mittal Vishal Mittal PH-1546-2022
9 PH260267 Abhishek Sharma Ramesh Chand Sharma PH-8629-2025
10 |PH260268 Abhishek Thakur Rooplal PH-1830-2022
11 PH260269 Aditi Sharma Surinder Sharma PH-8272-2025
12 |PH260270 Aditya Panchal Satyawan PH-5298-2025
13  |PH260271 AdityaVinayak Brijesh Nandan PH-6292-2025
14 | PH260272 Ajai Jain Parkash Chand Jain P-550-1986
15 |PH260273 Ajay Kamboj Gurpreet Jagdish Chand PH-4869-2023
16 | PH260274 Ajaypal Singh Gurmeet Singh PH-8223-2024
17 |PH260275 Ajayveer S. Sandhu Yadwinder Singh Sandhu P-1627-2016
18 |PH260276 Akshansh Sharma Chander Shekhar HIM-703-2023
19 |PH260277 Akshat Amit Kumar PH-5124-2025
20 |PH260278 Aman Bansal Jagmohan Bansal PH-3944-2025
21 PH260279 Amandeep Chauhan Rajinder Parsad PH-211-2020
22 | PH260280 Amarjot Singh Avnish Singh PH-4155-2024
23 |PH260281 Amol Jain Shekhar Jain P-3465-2018
24 | PH260282 Amrit Pal Singh Sandhu Balbir Singh Sndhu P-1468-2005
*25 |PH260283 Amritpal Singh Bhupinder Singh PH-1284-2025
26 |PH260284 Aniket Goel Anand Goel PH-2744-2024
27 | PH260285 Anil Gupta Ram Bilas Gupta PH-2559-2021
28 |PH260286 Anjali Singh Gurnam Singh PH-4177-2021
29 |PH260287 Ankit Sharma Vijay Kumar Sharma PH-471-2024
30 |PH260288 Ankush Jaswinder Singh PH-988-2025
31 |PH260289 Anmol Chaudhary Sunil Kumar Chaudhary PH-8433-2025
32 |PH260290 Anmol Dogra Pardeep Dogra PH-2517-2024
33 |PH260291 Anmol Rai Garg Raj Kamal Garg P-3607-2018
34 |PH260292 Anuj Ranijit Singh PH-9355-2025
35 |PH260293 Arshad Khan Mazeed Khan P-785-2014
36 |PH260294 Arshita Kalia Sanjay Kalia PH-6393-2024
37 |PH260295 Arvind Sandhu Sunder Singh Sandhu PH-6227-2021
38 |PH260296 Arvind Singh Sachdeva Bakhshish Singh PH-1307-2024
39 |PH260297 Ashish Mehta Sudershan Mehta PH-6080-2024
40 |PH260298 Ashmeet Kaur Shah Chandandeep Singh Shah |PH-9731-2025
41 | PH260299 Ashok Ramiji Lal P-342-2006
42 | PH260300 Ashutosh Panchal Satyawan PH-5299-2025
43 | PH260301 Atual Sharma Rajesh Kumar PH-6593-2021
44 | PH260302 Avi Dhankhar Sant Ram Dhankhar P-2055-2016
45 | PH260303 Avneet kaur Dalbir Singh PH-2759-2025
46 |PH260304 Bhagat Ram Shree Chand P-1689-2018
47 | PH260305 Bharat Bhushan Goyal Savdeshpal Goyal PH-7163-2023
48 |PH260306 Bhargavi Brijesh Kumar PH-5523-2024
49 |PH260307 Bharti Bhatia Devinder Kumar PH-4842-2025
50 |PH260308 Bhavneet Singh Randhir Singh PH-2600-2024




Sr No,

Number on Rolls
(NoR)

Name of Advocate (Sarv Shri)

Father’s Name (Sarv Shri)

Enrolment Number

51 PH260309 Bhawna Kaushal Vijay Singh PH-8880-2023
52 |PH260310 Daljit Singh Sidhu Amarjit Singh PH-9992-2023
53 |PH260311 Daman Chaudhary Ashok Kumar Chaudhary PH-2560-2024
54 |PH260312 Deepa Balwant Singh Walia P-4787-2017
55 |PH260313 Deepak Arya Inderjeet Arya P-4637-2017
56 |PH260314 Deepak Bhutani Krishan Lal Bhutani PH-9848-2023
57 |PH260315 Deepak Kumar Bishnoi Amar Singh PH-4808-2024
58 |PH260316 Deepak Yadav Hoshiar Singh PH-220-2023
59 |PH260317 Deepanshu Bansal Vijay Bansal PH-3547-2022
60 |PH260318 Deependra Singla Ashok Kumar PH-1872-2020
61 PH260319 Deepika Bagri Jagdish Chander Bagri PH-1379-2019
62 |PH260320 Deify Jindal Suresh Kumar Jindal PH-1350-2025
63 |PH260321 Deman Baghla Davinder Kumar Baghla PH-6765-2024
64 |PH260322 Dev Kumar Ahlawat Gianender Singh Ahlawat PH-6993-2024
*65 |PH260323 Devi Lal Ishwar Chand PH-9482-2025
66 |PH260324 Dheeraj Siwach Subhash Chand PH-1881-2023
67 |PH260325 Dhruv Bishnoi Shiv Kumar Bishnoi PH-1157-2025
68 |PH260326 Divyangana Chauhan Padam Singh Chauhan PH-9279-2025
69 |PH260327 Divyanshi Rathore Shavinder Kumar PH-5041-2022
70 |PH260328 Gaurav Puran Chand PH-8084-2024
71 PH260329 Girender Singh Prem Singh P-489-2007
*72 |PH260330 Girisha Jain Susheel Kumar Jain PH-6635-2025
73 |PH260331 Gourav Singh Roshan Lal PH-6936-2024
74 | PH260332 Gurfateh Singh Doabia Inder Pal Singh Doabia PH-8758-2023
75 |PH260333 Gurkiran Singh Balbir Singh P-1070-2011
76 |PH260334 Gurparneet Singh Jitender Singh PH-4380-2023
*77 |PH260335 Hanu Kansal Virender Kumar PH-8562-2025
78 |PH260336 Harman Singh Sarvpal Singh PH-369-2025
79 | PH260337 Harmanpreet Kaur Joginder Singh PH-3527-2020
80 |PH260338 Harshdeep Kaur Jaswinder Singh PH-4755-2025
81 PH260339 Harsimran Kaur Harmail Singh PH-6137-2023
82 |PH260340 Harveen Gill Narinder Singh PH-8323-2025
83 |PH260341 Himanshu Choudhary Kulwant Singh PH-9346-2023
84 |PH260342 Isha Mehta Sukhdev Mehta P-800-2013
85 |PH260343 Ishwinderpal Singh Kulwant Singh PH-2951-2023
86 |PH260344 Jagmeet Singh Antal Sukhmohinder Sujan Singh | PH-8100-2025
87 |PH260345 Jasleen Gill Shamsher Singh Gill PH-9377-2025
88 |PH260346 Jatin Kaushal Rajeev Sharma PH-6973-2023
89 |PH260347 Jayantika Dhull Ramesh Dhull P-5164-2018
90 |PH260348 Joydeep Garg Navdeep Kumar Garg PH-5558-2020
91 |PH260349 Jyoti Manvir PH-8704-2025
*92 | PH260350 Jyoti Pandey Madan Mohan Pandey PH-4302-2025
93 |PH260351 Kamal Jit Singh Dhanna Ram P-188-1991
94 |PH260352 Kanverpal Singh Gill Sukhpal Singh Gill PH-3145-2020
95 |PH260353 Karan Ashwani Kumar PH-7490-2023
96 |PH260354 Karanjot Singh Rajwant Singh P-931-2011

97 |PH260355 Kartik Chauhan Sanjay Kumar Chauhan PH-3125-2024
98 |PH260356 Kashika Maheshwary Nardeep Maheshwary PH-4615-2024
99 |PH260357 Kritika Jitender Kumar PH-9846-2025
100 |PH260358 Kuldeep Ram Chander PH-7249-2019




Sr No, | Number on Rolls | Name of Advocate (Sarv Shri) | Father’s Name (Sarv Shri) | Enrolment Number
(NoR)

101 |PH260359 Lalit Goel Krishan Kumar PH-8445-2025
*102 |PH260360 Mahaveer Singh Jai Dev PH-7988-2024
103 |PH260361 Maheep Jain Davinder Kumar PH-1630-2021
104 |PH260362 Mallika Kapur Rajan Kapur PH-690-2019
105 |PH260363 Manish Murari Lal D-5431-2024
106 |PH260364 Manoj Kumar Sukhram PH-831-2023
107 |PH260365 Mansangat Singh Kohli Paramjeet Singh Kohli R-4948-2024
108 |PH260366 Manthan Pathania Satpal Singh PH-7502-2023
109 |PH260367 Mohit Amar Pal PH-592-2023
110 |PH260368 Mona Bai Sant Kumar PH-4086-2019
111 |PH260369 Muskan Gianender Singh PH-8640-2024
112 |PH260370 Muskan Oberoi Rajinder PH-8789-2025
113 |PH260371 Naman Pranava Singh PH-7136-2024
114 | PH260372 Naman Gumber Surender Kumar PH-11293-2025
*115 | PH260373 Naveen Singh Balbir Singh PH-13337-2025
116 |PH260374 Navnit Sharma Rajesh Kumar PH-3997-2022
*117 |PH260375 Nikita Sharma Naresh Kumar PH-7374-2025
118 |PH260376 Nimisha Jiwan Kumar Singla PH-6781-2022
119 |PH260377 Nipun Gupta Shashank Gupta PH-7123-2025
*120 |PH260378 Palak Arora Satish Kumar PH-8359-2025
121 |PH260379 Palak Goel Anil Goel PH-3768-2019
122 | PH260380 Pankaj Bharat Bhusan D-3304-2020
123 | PH260381 Parambir Singh Jaswinder Singh PH-11924-2025
124 |PH260382 Parmeshwar Kumar Dixit Anirudh Dixit D-7135-2020
*125 |PH260383 Pavneet Kaur Tejinder Singh PH-10664-2025
126 |PH260384 Piyush Kumar Tarsem Kumar PH-5591-2023
127 |PH260385 Pooja Shokhanda Mohinder Singh P-1595-2011
128 |PH260386 Prabhjot Kaur Karamjeet Singh PH-8114-2024
129 |PH260387 Pragun Goyal Raj Deep Goyal PH-4402-2025
130 |PH260388 Pragya Sharma Anil Sharma PH-5273-2025
131 |PH260389 Pramod Kumar Ramesh Kumar PH-5449-2020
132 |PH260390 Pranshu Goyal Shalender Goyal PH-6610-2023
133 |PH260391 Pulkit Mago Sanjeev Kumar PH-2581-2024
134 |PH260392 Punanjay Modi Arun Modi PH-4622-2023
135 |PH260393 Rahul Hari Narayan PH-2545-2024
136 |PH260394 Rahul Gugnani Rajesh Gugnani PH-6587-2024
137 |PH260395 Raj Wadhwa Besri Ram P-148-2016
*138 |PH260396 Rajeev Kumar Uday Raj PH-5388-2025
139 |PH260397 Rajvinder Kaur Sukhdev Singh D-8362-2021
140 |PH260398 Ram Niwas Puran Mal P-777-2012
*141 |PH260399 Rashi Vashisht Kamal Sharma PH-3113-2024
142 | PH260400 Rashmeen Randhawa Bhupinder Singh Randhawa | PH-10239-2023
143 | PH260401 Ravinder Kaur Balbir Singh PH-4273-2025
144 |PH260402 Renu Mohan Lal Dhiman PH-8876-2021
145 |PH260403 Ripandeep Kaur Sukhcharn Singh PH-8491-2025
146 |PH260404 Rishev Lomas Jatinder Kumar Lomas PH-3923-2023
147 |PH260405 Ritesh Kumar Rakesh Kumar P-2144-2018
148 |PH260406 Riya Khanna Munish Khanna R-3615-2024
149 |PH260407 Riya Malik Rajesh Malik PH-5792-2024
150 |PH260408 Rohitoz Singh Manmohan Singh PH-9774-2023




Sr No, | Number on Rolls | Name of Advocate (Sarv Shri) | Father’s Name (Sarv Shri) | Enrolment Number
(NoR)

151 |PH260409 Rushit Goel Naresh Goel PH-2747-2024
*152 |PH260410 Sagar Yadav Jagat Singh Yadav PH-6253-2025
153 |PH260411 Sahibjeet Singh Paramjeet Singh PH-2802-2023
*154 |PH260412 Sakeel Ahmad Ayyub Khan PH-6196-2025
155 |PH260413 Saloni Chhabra Ravi Nandan Chhabra PH-5545-2024
156 |PH260414 Samarth Kesho Ram PH-6333-2024
157 |PH260415 Sanjeev Kumar Satyavir Singh P-2341-2014
158 |PH260416 Saurav Saini Raj Kumar Saini PH-1094-2022
159 |PH260417 Sayyam Garg Vikas Garg PH-2820-2024
160 |PH260418 Shivam Ahuja Pawan Kumar PH-7689-2023
161 |PH260419 Shivam Gupta Vikram Gupta PH-8686-2025
162 |PH260420 Shivam Rawat Bijender Singh PH-6775-2024
163 |PH260421 Shivang Berry Sanijiv Berry PH-2659-2024
164 |PH260422 Shreya Kaushik Sanjay Kaushik PH-3612-2023
165 |PH260423 Shruti Nayar Deepak Nayar PH-7146-2025
166 |PH260424 Shubh Karman Kaur Kaura Gurjeet Singh Kaura PH-4483-2022
167 |PH260425 Shubh Karman Singh Sandhu | Sardar Harsharan Singh PH-3180-2022
168 |PH260426 Simranpreet Singh Kuldip Singh PH-3015-2022
169 |PH260427 Sourav Duvedi Vijay Kumar Sharma PH-4926-2021
170 |PH260428 Sukhdeep Singh Manijit Singh PH-1832-2022
171 | PH260429 Sukhpreet Singh Jaswant Singh PH-760-2025
172 |PH260430 Sukriti Jain Sirjiwan Jain PH-4391-2020
173 | PH260431 Sunil Krishan Lal PH-9855-2023
174 |PH260432 Sunil Saini Shanker Lal Saini P-169-2017
175 |PH260433 Surinder Pal Singh Ravel Singh P-524-1985
176 |PH260434 Talwinder Singh Nardev Singh PH-11346-2025
177 |PH260435 Tamanna Sunil Kumar PH-5583-2025
178 |PH260436 Tamanna Singla Pardeep Singla PH-8435-2024
179 |PH260437 Tanu Rakesh Kumar PH-9314-2025
180 |PH260438 Tarseem Rana Inderpal Rana PH-9521-2025
181 |PH260439 Ujjawal Aggarwal Rajesh Aggarwal PH-3381-2024
182 |PH260440 Vaishnavi Sikka Rakesh Sikka PH-3976-2018
183 |PH260441 Vikas Sharma Krishan Lal Sharma P-3194-2015
184 |PH260442 Virender Singh Yudhisther PH-4214-2024
185 |PH260443 Vishal Chawla Rajesh Chawla D-7611-2018
186 |PH260444 Yashna Walia Vikas Walia PH-3638-2024
187 |PH260445 Yashvir Singh Kulvir Singh Beniwal PH-1080-2019
188 |PH260446 Yudhveer Hooda Shri Bhagwan Hooda PH-9668-2021
*189 |PH260447 Yuvraj Madan Lal PH-7792-2024

Note: *Name included on the Roll of Advocates, provisionally, for a period of two years w.e.f. the

date of this Notification.

BY ORDER OF HON'BLE THE CHIEF JUSTICE

Sd/-

REGISTRAR GENERAL




Endst. No. 12496 XIII.D [Rules (ROA)] / 8-R Dated: 01.06.2026

Copy forwarded to:-

1.

The Controller, Printing and Stationery Department, Punjab with the
request that the notification may be published in Punjab Gazette Part-Ill.

The Controller, Printing and Stationery Department, Haryana with the
request that notification may be published in Haryana Gazette Part-Ill.
The Controller, Printing and Stationery Department, U.T. Chandigarh with

the request that the notification may be published in U.T. Chandigarh
Gazette Part-lll.

The Chairman, Bar Council of Punjab and Haryana, Law Bhawan, Sector
37-A, Chandigarh for information and with a request that as and when the
name of an Advocate is suspended/removed from the Roll of Bar Council
of Punjab and Haryana, the intimation thereof be given to the Registrar
General of this Court.

The President, High Court Bar Association, Chandigarh for information and
with a request that as and when the name of an Advocate is
suspended/removed from the Roll of Bar Council of Punjab and Haryana,
the intimation thereof be given to the Registrar General of this Court.
Superintendent Lok Adalat, Litigation, Computer, DRR & CRC Branches of
this Court.

Sd/-
REGISTRAR GENERAL
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